FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF THE CORPORATE DEBTOR M/S SEN
HOLDINGS PRIVATE LIMITED
CP(IB) No. 46/KB/2024 (Admitted)

RELEVANT PARTICULARS
1. | Name of the Corporate Debtor Sen Holdings Private Limited
2. | Date of incorporation of corporate | 16th February 1996
debtor
3. | Authority under which corporate | Registrar of Companies - Kolkata
debtor is incorporated /registered
4. | Corporate Identity No./ Limited | U67120WB1996PTC077312
Liability Identification No. of the
Corporate Debtor
5. | Address of the registered office and | Registered Office:
principal office (if any) of corporate | 85, S N Banerjee Road, Kolkata, West Bengal, India,
debtor 700014
6. | Insolvency commencement date in | Date of Order: 25.11.2025 (The order was uploaded
respect of corporate debtor on the website of NCLT on 26.11.2025)
7. | Estimated date of closure of | 24.05.2026
insolvency resolution process 180 days starting from the date of commencement
of Corporate Insolvency Resolution Process
8. | Name and registration number of the | Mr. Anup Kumar Singh
jnso]vency professjonal acting as | IBBI/IPA-001/IP-P00153/2017-2018/10322
interim resolution professional AFA Valid till: 31/12/2025
9. | Address and e-mail of the interim | Address: 4th Floor, Flat 4A, Bidyaraj Niket,22/28A,
resolution professional, as registered | Manohar Pukur Road, Near Deshapriya Park, Kolkata,
with the Board West Bengal,700029.
Email: anup_singh@stellarinsolvency.com
10. | Address and e-mail to be used for | Address: Stellar Insolvency Professionals LLP, Suite
correspondence with the interim | 1B, 1% Floor, 22/28A, Manoharpukur Road. Deshopriya
resolution Park, Kolkata-700029.
professional Email:_senholdings.sipl@gmail.com
11. | Last date for submission of claims 09.12.2025
12. | Classes of creditors, if any, under | Not Applicable as per information available with
clause (b) of sub-section (6A) of | IRP
Section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals | Not Applicable as per information available with
identified to act as authorised | IRP
representative of creditors in a class
(Three names for each use)
14. | a) Relevant Forms and a)Web Link:
b) Details of authorized | https:/ /www.ibbi.gov.in/home/downloads
representatives are available at:
a) Web Link: https://www.ibbi.gov.in/home/downloads



mailto:anup_singh@stellarinsolvency.com
https://www.ibbi.gov.in/home/downloads
https://www.ibbi.gov.in/home/downloads

Address: Stellar Insolvency Professionals LLP. Suite
1B, 1% Floor, 22/28A, Manoharpukur Road. Deshopriya
Park, Kolkata-700029.

Email: senholdings.sipl@gmail.com

b) NA

Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has ordered the
commencement of the Corporate Insolvency Resolution Process of M/s. Sen Holdings Private
Limited on 25.11.2025.

The creditors of M/s. Sen Holdings Private Limited (Corporate Debtor) are hereby called upon to
submit their claims with proof on or before 09.12.2025 to the Interim Resolution Professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post, or by electronic means.

A financial creditor belonging to a class, as listed against entry No. 12, shall indicate its choice of an
authorized representative from among the three insolvency professionals listed against entry No. 13
to act as an authorized representative of the class in Form CA - Not Applicable as per information
available with IRP.

Submission of false or misleading proofs of claim shall attract penalties.

Pyt o S

Sdy/-
Mr. Anup Kumar Singh
Interim Resolution Professional
IBBI/IPA-001/IP-P00153/2017-2018/10322
AFA Valid till: 31/12/2025
Date and Place: 28t» November, 2025, Kolkata



STRESSED ASSETS MANAGEMENT BRANCH Il KOLKATA g1V [\ g1,
"Jeevandeep Building’, 10th Floor, 1, Middleton Street, Kolkata - T000T1
E-mail: sﬁ.iﬂiﬂgsﬁ.:t}.in

NOTICE

TIME : 11.

AJC Bose Road, Kolkata - 700020 (iv) Mis.

Bose Road, Room Mo, $C, #th Floor, Kolkata WE 700020,

with known encumbrances, if any

[Fammarly Lansdowne Road), On the East :

Ripad) 3085 sq ft. SBLUAand 24752 5q ft BUA

Molice s hereby givan bo the public in ganeral and m partcular to the Borrowens ) and Guaranto|s) that the balow
described immovable property morgaged/charged to the Secured Creditor, the Physical Possession of which
has baan taken by the Awthorised Officer of State Bank OF india, the Securad Cradifor. will be sold on * As is
Where is”, A is What 57 and Whadever there 57 on 15.12,.2025 for recovery of Rs. 40,77,12,931.46 (Rupees
Forty Crore Seventy Seven Lakh Twebhoe Thousand Nine Hundred Thirty One and Forly Six Paise Only} and
imterest from 25.03.2013 due 1o the secured creditor from Borrower: M!S, DEV ROADLINES PVT. LTD.
Addreas : 2208, J. C. Boge Road, Cregcent Tower Unit B-C, Bth Floor Koloata-T00020, West Bengad, India Alao at
§-210 City Pear], Opposite Gangaur Hotel, M 1 Road, Jalpur 302001 and Guarantors. (1) Shei Ravi Modi, residing
at Flat Mo. 58, 94, Alipur Park Place, Kolkata - TODO2T, (i) Smt. Anjana Modi, ressding at Flat Mo 5B, 94, Alipur
Park Place, Kolkata - TO002T, (iil) Ws. PHS Enclave and Finco Pwt. Ltd.. having its registered office at 2249,
Modi Infra Development Pvi, Ltd. (Formarly Loknath
Construction Pyt Lid. ) hawving registered oflice al 228, A.J.C, Bose Road, Room No, 8C (Crescenl Tower) $th
oo, Kedkala WE 700020, {v) M's, Robust Packaging Co. Pvi. Ltd., having registared office a1 229 A0 C Bose
FRoad, Room Mo, 90, 8th Floor, Kollkata WEB T0D0EE, [vi) Mis. Bhavya Global
having registered offize at Unit No 4N, 4th Floor, Block 2, Sub Block Apama Riddhi Siddhl Gardens, Joka, Koiata,
‘West Bengal-700104. (vil) Mis. Bhavya Resorts and Hotels Pyt Lid., having its registered office at 220, A.J.C.

Short description of the immovable properties

Equitable Mortgage of Commencal Linit Mo 84 on the 8th Floor together with
1 coviar i arking and 3 open car packing &l Bulding “Crescent Tower™
situated al Fremises Mo 228, AJC Bose Road, PS: Bhawanipore, Ward Mo
10, Kolkata - 700020 in the neme of Robust Packaging Company Pyt
Lid., wide Deed No. 402710 dated 17.05 2010, Bulted and boussded in
the following manner: On the Morth : By Acharya Jagadeh Chandra Bose
Road {Formerdy Lower Circular Rgad), Onthe Sauth ; By 1, Sarat Bosa Road
By Z3BB amd 2381, Achans
Jagadish Chandra Bose Road (farmedly Lower Circular Foad), On the West
1 By 230 Acharya Jegadish Chandra Bose Road (formedy Lowsar Cincular

Property Inspection : Date : 06.12_2025, Time - 11.00 a.m. To 4.00 p.m.

Authorised Officer’s Details : Name: Shri N. K. Lakra, e-mail ID clod sambZkol@sbi co.in, Mobile No. 3874721004
[See Proviso to rule B(G)]
SALE NOTICE FOR SALE OF IMMOVAEBLE PROPERTIES
E-Auction S3ale Nolice for Sale of bmmovable Asseds under the Securitisation and Reconstruction of Financial Assets and
Enforcement af Security Inberest Act, 2002 read with proviso to Rule B(E) of the Security Inberest [Enforoement) Rules, 2002,

DATE & TIME OF E-AUCTION : DATE : 15.12.20286

PLMLWITH UNLIMITED EXTER

Lt (Earer Dey lspat Pyt. Lid),

Ra. 4,03,00,000.00
[Rupess Four
Crore Three lakh
only)

Ra. 40,30,000.00
(Rupees Forty
Lakh Thirty
Thousand only)

EBid incremant Amount : 1,00,00

SEARCH FOR PROPERTY
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KOLKATA | FRIDAY, 28 NOVEMBER 2025 Business Standard

BURDWAN MUNICIPALITY

APAS Cell
Tendar Refarence No: WBMAD/
APASITIZT1/2025-26
Tender ID- 2025_MAD_SB0E37 110 5
Imiting Terdar fram Bonafide agancy for
varous developments works In vanous
wards ynder APAS scheme. Last date of
Submission — 2TH225 § p.m. For Delails
yish www.bundwanmunicipality.gosw.in and
officz nodce hoard. Furiher comgendum &
addendum if isuad will ba published only
on the abowe websile.
Sd/-
Chairman
Burdwan Municipality

Motice Inviting Tender (NIT)
(15t CORRIGENDUM)
HIT e-NIT No:4/EE/Rural Roads-
2025/PMITAMLUKIZ025-26 (15t
Call)Dated:06.11.2025
Published under WEBSRDA,
Purba Medinipur Division. Last
date of submissien Is
2T12.2025 up to 16.55 hours.
The details can be ontained

BARJORA PANCHAYAT SAMITY
BARJORA : BANKURA
e-Tender invited for EQ/
Barjorale-NIT-21/2025-26, ID
Mo, 2025 ZPHD 959004 1
to 3 for 03 [fhree) schemes.
Bid submission end dale
upto 23-Dec-2025 10.55 AM

f r o m || For details
website:httpcllwww.whienders. || hitp:/fwhiender.govin
gov.in sdl- sdl-

Executive Engineer, Executive Officer,

WBSRDA, Purba Medinipur Division Barjora PS : Bankura

Oiffice of the Board of Councillors

73, G T. Road (West), Konnagar, Hooghly

E-Tender has been invited by Chairman, Konnagar Municipality,
from bonafied agencies for several numbers of Civil Works inj
different locations under AFAS project under Konnagar Municipality.
For details please wvisit in. E-Tender ID:
2025 MAD_DBENOT1_1-24 (APAS). Bid Submission Start Date: 28-
11-2025 11:00 AM. Bid Submission Closing Date: 27-12-2025
4:00 PM. Bid Opening Date: 29-12-2025 4:10 PM.

Chairman
Konnagar Municipality

BURDWAN MUNICIPALITY

APAS Cell
Tender Reference No: WBMALDY
APASIITN09/2025-26
Tender ID- 2025_MAD_961072 1 to 2
Iriting Temder fram Bonafide agency for
various davelopmants works in various
wards urder APAS scheme. Last dabe of
Submission — 27112725 § p.m, For Deleils
yist www burdwanmunscipality.gowin and
office nodice board. Further comgendum &
addendum i issued will be published only
on the abowva wabsila.
Sd/-
Chairman
Burdwan Municipality

Bank Wabsita:
URL :hittps i bank.shi

E-Auction Webslte
URL: hitps:iibaanknet.com

Propery Location
Froperty 10 - SBINDEVAJC

5
E’fifféf@

L:"}- t%;h{- |.31-_| i

aj
India, th

b} tending biddor's
maintained with PSB

to the link provided in State Bank of
ific link created for the particular e-

DATE : 28.11.2025
PLACE - KOLKATA

In case of any dispule the English version shall prevail

AUTHORIZED OFFICER
STATE BANK OF INDLA

BURDWAN MUNICIPALITY

APAS Cell
Tender Reference No: WEMAD/
APASH2IZ60/2025-26
Tender I0- 2025 MAD 961054 1to 3
Irsiting Tender fram Bonafide agency o
varigus devalapments works In various
wards under APAS scheme, Last date of
Submission — 231223 6 pur For Defails
vl www burdhwanmanicigality, gavn a0
office notice board. Further comigendum &
addendum if #swed will be published orly
on he abone wibsie
Sd/-
Chairman
Burdwan Municipality

$f3aa da &9 Indian Bank

ALLAHABAD

£\ =emeEEE

14, India Exchange Place

ZONAL OFFICE : KOLKATA CENTRAL

2nd & 3rd Floor, Kolkata - 700 001

SALE NOTICE FOR
SALE OF MOVABLE

PROPERTIES

APPEMDIX - IV - A [See Proviso to Rule 8(6) & 6(2)]

E-Auction Sale Notice for Sale of Movable Assets wnder the Securitization and Recenstruction of Financial Assets and Enforcament of Security interest
Act, 2002 read with proviss to Rube 8(6) & 6(2) of the Security Interest (Enforcemant) Rules, 2002,
hMotica s hareby given o tha public in ganegral and in pasticular 1o the Hurr:-'mn;s: and f"pu.aranb';n;s;:- that the balow describad immovabla | Movabla Pr\upnny
martgaged/charged 1o the Sacured Creditor, tha Symbolic Possession of which has been taken by the Authorized Officar of Indian Bank, Golf Garden Branch
[Secured Creditor), will ba sak! an “As is where is basis”. "As is what is basis’, and "Whatever there is basis” on 31.12.2025 for recovery of Rs, 1,64,15,194.00
[Rupaes Cne Cronas Sixly Four Lakhs Fifteen Thowsand Cne Hundred Nmety Four only) &5 on 06,07,2025 with further interast. costs. other charpes and espensas
theraon dus 1o the Indian Bank, Golf Garden Branch (Secured Creditor) from M5, Aarav Food & Beverages (Borrower), Vilage - Kullerdar (Mesr Ashok
Kanan Studio) Mallickpur, PO, - Nepalgunj, Kofkata - 700 103, Also at ;
The specilic delads of the properly intended b be brought 1o sake through e-auction mode is erumerated belaw

1068, M, G Road, PO, & P8, - Hardevpur, Kolkata « TO0 082

5l a) Hame of Account | Bormower
Mo,
b) Hame of the Branch

1. | a) 1. Mis. Aarav Food & Bewarages (Borrowar)
‘ilage - Kubardan |Mear Ashok Kanan Stedio) Malkckpur,
P.C. - Mapalgun], Folata - TO0 103, Also at ; 1056

M. G Rosd, PO, & PS - Handevpur, Kolketa - 700 082
Z, 5ri Shoo Math Prasad (Partner, Guarantor &
Mortgagor). Slo. Late Ram Behari Prasad

1056, M. G Romd, PO & P5. - Handevpur, Kolkats-700
0E2. Also at : Village - Kulerdan [Mear Ashok Kanan
Shudio} Mallickper, P.O. - Nepalgun|, Kolkata - 700 104,

3. Sl Urmnila Prasad (Parner | Guaranior)

Wia. Shesg Math Prasad

1056, M. G Road, PO & P5. - Hasidevpur. Kalkala -
TO0 DB2. Also at @ Vikage - Kullerdari (Mear Ashak Kenan
Sludio) Mallickpur, P.O. - Nepalgun|, Kolkata - 700 103,
4, 5rf Abhljit Prasad (Guarantor)

1056, M. G Rosd, PO & PS5 - Herdevpur, Kolkats -
T 082, Also at @ Vilaga - Kullerdar! (Near Ashok Kanan
Studio) Mallickpur, PO, - Napalgun|, Kolkata - 700 103
&) Golf Garden Branch

Detailed Description of
Movable Property

Equitalble morigaps of bwo stonad bulding
with mezannine floor stualed at Premises
Mo, 1056, M. G Road, P.O. & P&, -
Haridewpur, Kolkata - 700 082 en land
meas fng mare ar bess 1 (One) Coltah 12
{Twealeve) Chittacks, 0 (Zeng) S0 of Dag
Mo 431, in Mouza - Handevpur, P.5. -
EBehala, Pargana - Khaspur, Suh Rogesiry
Alipore, L. Mo, 25, Collectorate Touzi No
40, comprisad in FL5. Khatan Mo, 860
Dag No. 431, Hakding Mo, 841, Ward Mo
122 (KMC ) in the name of 36 Sheo Math
Prasad, which is butted and bounsed in
tha fol lowing manmar : Cn the Marth ; By
Land of S B. M. Mitra, On the South : By
Land of Sri Ra| Kumar Prased, On the
East: By Land & Buiding of C. Mandi, On
the WWesl | By 3 FL wide Common Passage.

Secured Creditors | a) Reserve Price
Outstanding Dues

Rs. 1,64,15,194.00
(Rupsas Cna Cromes
Slxty Four Lakhs
Fiftean Thousand
i Hundrad MNirsaty
Four only} as on
06,07 2025 with
further interes!, costs
olher chargas and
axpensas tharean

b)) EMD Amount
¢} Bid Incremant Amount
d) Property 1D
&) Encumbrance on Property

| # 'I':.lpn of Possession

| a) Rs. 30,21,000.00 )
(Ripess Thirty Eight Lakhs
Twanty One Thousand only}

b) Rs, 3,82,100,00

(Rupeas Thres Lakhs Eighty
Tao Thowsand One Hundrad
only] te be deposied on or
bafara the E-Auction daba end
timea in the paral

e} Rs. 10,000.00
(Rupees Ten Thovsand cnly)

d) IMBS03812T1214
&) Mot known te Bank

f) Symbolic Possesslon

CONTACT DETAILS : 70033 15223

{*}) Sale Price should be above Reserve Price

Date of Inspection : 01.12.2025 to 30.12.2025; Time : 10.00 A.M. to 4.00 P.M.
Date and Time of E-auction : Date - 31.12.2025, Time - 11.00 A.M. to 05.00 P.M.
Platform of E-auction Service Provider : htips://baanknet.com

Bidders re advigad 10 visil the wabste [htps:ifbaanknelcom) of our e-awclion sarvice provider PSB Alliance PvL. Lid. 1o parlicipate in online bid. For Technical

Assistance Please call PSB Aliance Pvi. Lid. Helpdesk No, 82912 20230, e-mail 1D : support. BAANKNET@psballlance.com and ofhar help e numbers
avalable n genvics providers help desk, For Regalmation stalus win P36 Allancs Py, Lid. end EMD stalus, pheess comact suppor. BAANKNET@peballiance. com.

For proparty datals and photograph of the proparty and auction tarms and conditions plaasa vt | https:baanknet.com and for clarifications retatad to this portal,

pleasa contact Halpdesk Mo, 82912 20220

Bidders are advised to use Property 1D Number mentioned above while scarching for the proparty in the website with htps:/ibaanknet.com
MOTE : THIS IS ALS0 A NOTICE TO THE BORROWER(S) / GUARANTOR(S) / MORTGAGOR(S)

Deate @ 25.11.2025 ) Place : Kolkata

Authorised Officer | Indian Bank

5[%?1:-1 da ﬁ Indian Bank

LLAHABAD

Enforcement of Security Interest fct 2002,

(Secured Creditor), will be sold on "As s where is basis®

14, India Exchange Place

ZONAL OFFICE : KOLKATA CENTRAL

2nd & 3rd Floor, Kolkata - 700 001

SALE NOTICE FOR
SALE OF MOVABLE

PROPERTIES

APPENDIX - IV - A [See Proviso to Rule 3{1)]
Notice of sale under Rube 9{1) of The Secwrity Inferest (Enforcement Rules) 2002 under The Securitization and Reconstrection of Financial Assets and

Nolice = hereby glven 1o the public in general and in paricular 1o the Borrewen s} and Guaraniors) thal the balow descriied Immovable § Movabée Property
"I'rﬁﬂ.gﬂqléﬂ'tl'lﬂ'gl:'ﬂ 1o e Secunaed Creditar, e th!iul Poasession of which has bean taken |.'l}' the Authorized Qfcer of Indian Bank, Chakraberia Branch
s i whiel s basis”, and “Whatever there is basis™ on 17922025 for recovary of Ra. 78,68.035.00
{Rupees Seventy Eight Lakhs Sixty Eighl Thousand Thirty Five anly) a5 an 30112011 with further inferesl, cosls, other changes and axpensas therean dusa b he
Indian Bank, Chakratseria Branch [Secured Creditor) from Ms. Master Trade India Lid. (Proprietorship Concern), Proprietor | Pralay Sinha Roy. T1/2.
Srirarmn Dhang Raad, Howreah - T11 106, Also at @ Shop Ma. 2 & 5, 2017211, G. T. Road (Norhj

Tha specific detads of the proparty intandad to be brought 1o satks through e-auction mede is erumaratad below

Salkia, Malipanchghara, Howrah - 711 106,

Zl. a) Hame of Account | Borrowar
Mo,
&) Name of the Branch

1. | &) 1. Mis. Mastar Trada India Lid.
{Propriatorshig Concann)

Propriatar ; Pralay Sinha Roy

T2, Soram Dhang Road, Howrah - 711 106

Also at ; Shop Mo, 2 & 5, 200211, G. T Read
(Morih), Salkia. Malipanchghana, Howrah - T11 106

2, Bh. Pralay Sinha Roy (Propriator | Margagor)
TAlZ, Snram Dhang Read, Howrah - 711 106

Algo at : Shop Mo, 2 & §, 200/2/71. G. T Read
{Morh}, Salkia, Malipanchghara, Howrah - 711 106,

3, Sri Milan Maity (Gaarantor)

Utiar Shanpur, Clasnagar, Ramrajatala,

Hewrah - T11 104, Also at ; 7142, Srirarm Dhang
Riogd, Hosrah - F11 106

b) Chakraberia Branch

Equitable mortgage of Shap Mo 02, masasuring
182 Sg.ft super build up area together with
uniivided propomonaie shae in land undaemeaath
thi bailding wogathar with other Taciles attached
thereto af Holding ko, 20152011, G
(Mofh), Salkis within Ward Mo, 03 of Howrah
Municipal Corporation, Mouga - Malipanchghara,
4L, Na. 01,
Malipgnchghera, Howrah - 711 106, West Bergal
and as described in register titke deed dbd
0.01.2
01.02.2010 recorded in Boak Mo |, C.0 Volums
Mo, 02, Pages 9456 1o 8476 being Mo, 077
far tha yoor 2010, Butted and boundad by :
O the Morh - Property of Brojonath De, On
the Soulh - Proparty of Baldyanath De, COn tha
East - Land of Sban Krishna Das, On tha West-
Municipal Dvain afler that G. T. Road.

Detailed Description of
Movable Property

T. Roied
C.5 Dag Mg, 1767, P.&. -

2010, registared at A R4 Kolkala on

Secured Creditors
Outstanding Dues

Rs. T8,68,035.00
[Rupeas Seventy
Eight Lakhs Sixty
Eight Thausand
Thirty Five pnly] as
o 30,11.2041 with
further interas!, costs,
olhar chargas and
axpensas tharean

a) Reserve Price

b) EMD Amount

c} Bid Increment Amount
d) Property |D

&) Encumberance on Property
f} Type of Possassion

a) Rs. 15,63,000,00 (%)
{Rupeas Fiftaen Lakhs Sodty
Thrae Thousand anlky)

b) Rs, 1,56,300,00

[Rupeas One Lakh Fifty Six
Thousand Thres Hundred
only) b2 be deposited on or
bafara the E-Auction data and
time in the parial

¢} Rs. 10,000.00
(Rupeas Ten Thousand only)

d) MHES00E 248549
8) Not known te Bank
f) Physical Possession

Date and Time of E-auction :

CONTACT DETAILS : 70033 15223
{*) Sale Price should be above Reserve Price

Date of Inspection : 01.12.2025 to 16.12.2025; Time : 10.00 A.M. to 4.00 P.M.
Date - 17.12.2025, Time - 11.00 A.M. to 05.00 P.M.

Platform of E-auction Service Provider : https://baanknet.com

please cortacl Halpdesk lo. B2912 20220

Drate @ 25.11.2025

Place : Kolkata

Bidders are advisad 1o visil the websie (hitps:fbaanknel.com) of our e-awclion service provider PSB Alliance Pvi. Lid. o paricipate in anline bid. For Technbcal
Assistance Please call PSE Alllance Pvt, Lid. Helpdesk No. 82912 20220, e-madl ID : support BAANKNET{psballianca.com and other helg Ine numbers
avalable: in service providers halp desk, For Registration skahes wish PSE Alianca P, Lid, and EMD stalus, pioase contact support. BAANKNETZpsballiance.com

For property delsds and photograph of the property and auction terms and condiions pesss vl ; hitps:#baankmnet.com and for clarifications redated Lo this portal,

Bidders are advised to use Property 1D Number mantiened above wile searching for the proparty in the wabsite with https:ibaanknet.com
MOTE ; THIS IS ALS0 A NOTICE TO THE BORROWER(S) /

GUARAMTOR(S) / MORTGAGOR(S)

Authorised Officer
Indian Bank

PUBLIC NOTICE

Know all men by these presents thai our client Cosmic Springs and
Engingsrs Limited is the prasent owner of ALL THAT land, measuring B2
{Eighty two and half} Satak apperaining to R.S. Plot/Dag Mo, 1603, LR
Plat'Dag Mo, 1656 Sali land to the extent of 46 (Forly six) Satak, and
apperlaining to B.5. PlatDag No. 1604, LA Plol'Dag No. 1657 Sali tand 1o
the extent of B (Eight) Satak and spperaining 1o R.5, PlokDag Mo. 16048,
L.R. Plob/Trag No, 1658 Sali land o the exient of 15 (Fifteen) Satak and
appertaining to B.S. PicdDag Mo, 1619, L.R. Plot'Dag No. 1678 Sali knd o
the extent of 13.5 (Thirteen and half) Satak, in the Mouza Baniara, J.L Mo,
26, under RS, Khatian No. 327 & 114, LR. Khatian No. 1519, PS5 Domjur
thereirafter raferred a3 "the said property™)

Unfortunately, the original Deed of Sale dated 30.09.2004 recorded in Book
no, I, Volurme No. |, Pages 1 ta 17, Deed no, 7283 for the year 2004, regsienad
at ARA-, Kelkata, in cormection with the said property has been lost/Misplacad
and General Diary has been lodged in Rabindra Sarobar Police Station
Police Statien Vide GDE No 1473 dated 261172025,

Any personfinstitlulion/authority possessing the abovemantioned deed or
haning any interest or claim on the said property, isfare registarad fo lodge
their claims with under mentioned and contact the undersigned within ¥ days
of publication of this Matice, failing which, no claim will be enterainad by my
client after the expiry the 2aid period my client shall have the power fo
conveylsalefransferassuralassignimongape the said propesty in favour of
any personBank.

Advocate's Mame | 5. LATH AND COMPANY

Address : BA, Kiran Shankar Rioy Road
2 Floor, Kolkata - 700001

Condact no. ;30048574

Datad s 28112025

A& B oty Y Y

Pun |¢|h & "ﬂnd Bank

| = T

BRANCH RANCHI (RO347) e-Mail : r0347@psb.co.n
APPENDIX IV POSSESSION NOTICE [For Immaoveable property]
| Whereas
| The undersigned baing the Authorized Cfficer of the Punjab & Sind Bank office:
Rancha, Distl. Ranchi, under the Secuntization and Recanstrection of Financial
| Assets and Enforcement of Securtty Interest Act, 2002 (34 of 200} and in
| exercise of powers conferred under sechion 13(2) read with rule & of the
| Sacurity Imterest (Enforcomant) Rules, 2002, sued a Demand Motice dated
18-01-3025 calling upon the Borower Mis Marayan Agrotrade Private
Limited [Borrower) & Mrs, UmaAgarwal Wio 3h. Diwakar Frakash (Director,
Guarantor and Leqal Heir of Martgagar), & Mrs. Archana Agarwal (Director
| and Guarantor|, Sh. Santash Agarwal S'o Navrang Agarwal (Guarantor and
| Lagal Heir of hhrlga@:w fate Laxmi Cevi Agarwal), Purushottam Kumar
| Agarwal {legal heir of martgagor late Laxmi Devi Agarwal), to repay the
| arpaunt mentiched in the notice being T99,00,673.77 (Rupaes Ninety-nine
| lakh six hundred seventy-three and seventy-seven paisa) within 60 days
from the date of recaipt of the said nofice
The borrower having fzéed 1o repay the amount, notce is hereby given 1o the
| barrerwer and tha public in genaral thal the undersigned hags taken possassion
| of the praperty describad herein below in exercise of powers conferred on him
under sub-saction (4) of section 13 of the Act read with rule B of the Security
interest Enforcement Rules, 2002 on this 26th day of November 2025.

The borrowes in particutar and the public in general are hereby caulioned not e
deal wilh the property; any fransactions conceming (he proparty will be subject
| to the charge of Puniab & Sind Bank for 71,10,28,525.77 (including interest
- | up to October 31, 2[!25] plus furiher intarast.

I The borrower's attention is drawn to the provisions of sub-section ()
of Saction 13 of the Act regarding the time available to redesm the
| secured assets.

Descriplion of the immoveable proparty
| | All that piece and parcal of land and building sifuated in Khata No. 52, sub-plat
Mo, 18 (part land area 4 kathas, e, 6.61 decimals) at Vilage Samiong, (id
| Lowadih, Pofice Station Mamboum (Thana Mo. 212), District Ranchi - 634010,
| Tithe Dwad Mo, 19203 daled Decambar 14, 2007, racerded in Book Mo, 1,
i'l.-uiurr-; Mo, 736, pages 111-130, regislered in the Sub-Registrar Office,
| Ranchi. Boundaries : North - 20 ft u:Iraln left by the vendor, East - 10 ft road,
-:-nulh PlotMo. 18 (part), West=Plot Mo, 18 [part).

|Place : Ranchi Authorized Officer
|Date_: 26.11.2025 Punjab & Sind Bank
FORM &
FUBLIC ARBIGURCERENT
[T ey T 8 el e Inad y ind B Baard al Irdia

{ashriney Resaklian Prozess foe Corpeeis Pecsens| Ragulitass, 2016
FOR THE ATTERTION OF THE CRECITGRS OF THE CORPORATE CEETOR
WIS SEN HOLOMGS PRIVATE LINITED CPJE) Ho AEAREN [Akmittyd)

RELEVANT PARTICULARS

hiame ol the Cotporals Dublor

T Deale o moomporalion of comporale
debricr

3. iwiromy under which comonaie

dabiior is noorporaipdreg slemd

Safl "Lhrul Privatls Landss
{Eth Febuary 1005

Regisar of Comparins - Koliaia

4 Corporain Kendty hic. Limiled Liabiy | 6T LA0WE 19080 TG0 1012
kianifation No, of the Compocat

Detrlor

8 Address of the ropishered o¥ice
and principal ofice (0 syl

FRegisknad DM
RE 5 N Bammrjen Road. Kolussa, Wiest Bengal,

cOoraia dabinn Indta, 700014

B, Irackiency commencaman daia n Ciatg of Crdee 25 11 2025 {The oeter mBs uploaded on
ferapeicd ol Corpaaie delrlor e wahaite .l‘ H-.- [ on E'I.'- 11 -'I.I:u.

ST ETRETTER M a

nEgkenty mishilion progees 150 days starting Fom e dale of commentasent ol
Carpurie Ingslvisney Resskdion Pritiss

M. Amop Rumar Singh

IBEMPA-CI1AP-POO S5 201 T-20 0 A I3

A Vol §8: 3UTI005

Address; 4th Fioor, FRl4A, Edm a kel Z2 A,
Wanchar Pukur Road H'\1r|2|r:n1|1 e Park
Kolsata, West Bengal T0M0EA

Email aryp singhibsislarinsobsency oom

4. Mame and regalrabon number of e
nsakency prolessnnal ading s

___inlenm resohsion professiond

9 Address and e-mail of the inen=
mesolulion professinnal, as megisied
with the: Boand

(=

0. Address znd g-mall 1o Ba used for
cormaspondenca with the interm
ressaiion profassonal

Agdrese: Slellar Insplvancy Professlonais LR
Suia 18, 18t Floor, 2072608, Mancharpubur Road
Deshoprya Park, Kolata-T00029
Emel_esnoidinge giplifgmsd com

12 2075 L
Mt Applcabie & par nioemaion avalsbie wih RF |

a of caimg

91, L3t dafe dor pubs
12, Classas of credins 1
chauss (b of dutrsecion (GA) of

Bedion I, ascetaired by e nlesm
_ nsanlulions profassinddl
Mames of Rachericy Prokssonls
denliied bo act &5 aulhorised
nipresmntatiee of crediions in a class
[Thess names for sach uso|

Mot Applazabik &5 pef nlormakon avadsble welh IRP

%2, o] Helevar Forms and
4 Details of autherized repesenlatms
e avalzhia o

AfvieS Lnk: Wps:Pwww RbLgov mhomedranads
A Wipk Link: By b goy infhomesdown oads
Adrimess: Stallar Inspbvancy Professionals LU Sitm
18, 151 Flogr, 22244, Manoharpubur Road
Desropeiva Park, Holkmia-T 00,

Email sannidings. siphiigmak. com

o] b
Molics & hepaly Fw" ®al the Matonal Compadny Law Tribunsl, Kokals Becch his ondersd (he
commencemem of te Corpomie inschmny Arsoirion Process of Mis. Sen Holdings Private Limies
an 2511

X025
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Eilhanized reprecaniathe o among the Frea ifmx -v"l.-Lﬂ.. emaienals igled againgl anty Ho. 135
a.l' n;%'\'ul ronzed represerive of the classim Form Ca - Mot Appicatle as perimiormation aviabie
walh
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et Do are hiveby called upon to submit
e Irdena Resclison Profetsional al Fa sodrese

Mr. Anup Kumis® Sngs

nienm Arsoiuion Pre ona
BEUIFA-HNP-PNH ST
AR vabd 3l

Dale and Flae: 23th Movenber. 2005, HJ'-aL:

é‘ In_dlan Overseas Bank

3 &1 e =)

International Business Branch; 6, Royd Street, Kolkata-T00016.
West Bengal. Phone- 033 2265 7492, Email : lob0585@iob.in

PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES
Sale of immovable property | mortgaged to Bank under Securitization and
Raconstruction of Financial Assats and Enforcemaent of Ssourity Intarest Act.
2002 (Mo .54 of 2002)

Whersas, the Aulboried Officer of Indian Overseas Bank hos taken symboic
posEession of the ol lowing property pursuant o the notice Bsued under Section 1342}
of the Security Inderast (Enforcament) Rules 2002 i the Tollcwing loan accound with
rght to sell the sams an "AS 15 WHERE 15 BASIS", “AZ |15 WHAT 15 BASIE"™ and
"WHATEVER THERE 5" far rasfization of Bank's duss plus intarest & cosls as
datmled hereunder and whereas consequent upon failre io repay the dues. the
undersgned N exercise of power confered under Section 13(4) of the said Act
progoses o reaize the Bank's dues by sals af he said propeity. The sabe will be done
by the wisdersigned throwgh e auction piatfonm provided at thsa WWeb Porlal

i /bamnknal com

Mamae and address of Borrower'GuarantorMortgagoriLegal Heirs-

1) Mis Euraka Travals & Tours, Prop.- Late Mr. Ananda Majumder,

Ofca Addrass: 1701, AL C Bose Road, Kalkals -T00014.

2] Mis Euraka Travals & Tours, Prop.- Late Mr. Ananda Majumder,

Offica Address: 206, Maurys Cantra, 48, Garishst Rosd, Kolkals- TO001S

3} Mrs. Soumd Majumgder, VWi Late Mr Aranda Maginer

(Guarantar & Legal Her of Late Mr. Ananda Majumder), Premises o, 1620,
Kakkapur Rioad, .5 - Kasba, Mouza- Kalkapor, Kolkata, West Bengal: 700098

4] Ms. Adrita Majumdar, Do, Labe hr. fonanda Bajumder

(Lesyad Hizsie sl Lt M Anaanda Maguirder), Pramisss Mo, 162C, Kalikagur Road, B5. -
Hasha, Mouza- Kalikapur. Kolats , West Bengal- 700098

5] Master Asdil Majumder, 5o Lale Mr Anerdda Majumdar

{L gk Hiarbr of L ade M Ananda Magimder), Premises Mo, 16050, Kelikegur Boad, PS5, -
Kasha, Mouza- Kalicapur, Kollata |, West Bengal- 700068

B] Mrs. Gita Majumder, Mather of Labe Mr. Ananda Majumder

[Legal Heirof Late Mr.Ananda Mapumder), Premises Mo, 1620, Kalikagur Road, P, -
Kasba, Mouza- Kalicapur, Kofkala | 'West Benggal- 700098

Data of NP 31.12.2020

Date of Demand Notice: 26,06, 2026

Diwes caimed in Demand Mofics: Rs 83,01 274,44 [Rupess Sixty Thresa Lakh One
Thausand Twd Hundned Seventy Four & Paise Forly Faue oritg} as on 20,02 2022 with
Turther inleres! & coals.

Diabg of Fosgession Notce: 1T.10.2025

Dies charmed in Forsassion Nolice: REJE3,01,2T4.44 (Rupees Sody Threa Lakh Ona
Thousand Two Hundned Sewanty Four & False Fory Four only} as on 28,02 2022 with
further imleresd & costs

Outstanding dues of Local Szif Government (Property Tax, Water sewsrage,
Ebeciricity Bills etc] - Mot Known. [Bidders are advised o ascertain the Siatutory
liabilities. Statutory Nabifity, if amy, shall be borhe by the punchaser and the
Bank assumes 0o responsibility inthis regand.)

* Resarve price; Rs.1,06.52000 (Rupses Oma Crore So Lakh Fifty Two
Thousand Only. )

EMD - Fs. 10,68, 20:01- { Rupe o= Ten Lakh Sikty Five Thousand Tesa Hundeed Cnly |
DCate & Tene of suclion: GOn 08.01.2026 between 11.00 AM to 05.00 P.M. with
auto extension of Sminvtes sach till sale is completed.

SubmiiEsion of onling application for bd «&h EMD; 03.12.2025 amwwards,

Las! date for submission of onfine applcation for BI10 wih EMD; 07.01.2026

Big merepsa pmound; s, 50,0000

Aute extension ime; § minwies

Known Encumbranca if any: hat known 1o Suthorsed Officer.

lrgpecton Dale & Tme: §03.12.2025 onwards

DESCRIFTION OF THE IMMOWVABLE PROPERTY:

Al that plece end parcal of the land and bulding silualed al Mouza- Kalkapur, JL
Mol Polce Station- Kesha under the pnsdicion of the Kokata Municipal
Corporation, Ward No 106, Bodhisathwam Co-openalive Housing Society Limitad
Premises ha, 162, Kalikapur Road, Police Station = Kasba, Mouzas Kalkapur, Dist
South 24 Parganas, Kalkaks, Wesl Bangal- 700099 admessurng 226 caltah
(apirse. |

Bounded as under

Morth- Kagha Mouza South- Rosd;

Easf- Dag Mo, SHF] Wast- Flol Mo 2, Sectar No&;

Property stands in the name of Late Mr. Ananda Majumdar,

MWate | As per rube 3 {5) of Securty Interest | Enforcement] rules 2002 we hereby
draw your kind attention to the provisions of section 13 | 8) of the SARFAES| Act,
under which the Borrower has the right to redeem the “Secured Assets” by
tendering the armount of dues of the secured creditor ot amy time before the date
of publication of notice for public awsction fram public for transfer by way of sale
“As B where =" A% I8 whal k5, whalever there i3 and withoul Recourse. The
borrowar, Mortgager and guarantors are therafors, requastad to pay the antire
amount due together with accrued Interest, costs and charges, exponses
thereon and redeem the secured assets before the date of publication of notioe
as stated herein.

The right of redemption under section 13(8) of the SARFAES Act can anly be
exercised balfors the public auction commences and not thereafter,

"BAra's dues have profity guer the sistutory duas
For terms and condsans please wsit
htips:Vbaanknet.com [web portal of s-auction of servics provider)

Drate: 26112025 Authorised Officer
Place: Kolkala. Indian Overseas Bank

3foeaq AETE ‘si’q* & Indian ﬂverseas Bank

International Business Eran:h; &, Royd Street, Kolkata-700016.
West Bengal. Phone- 033 2265 7492, Email : lob0535@iob.in

PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES
Sale of immovalkle proparty | mortgaged fo Eank undar Sacuritization and
Raconstruction of Financlal Assats and Enforcemant of Security Interast Act,
2002 |Mo.54 of 2002)

Whersas, the Autharesd Officer of Indian Overseas Bank has taken symibofic
passession af e ol lowing property pursuant 1o he nolics ssued under Saclion 13{2)
of lhe Securly Interesl ([Eqforcamem) Rules 2002 i Fe following lean account with
right bo gell the same on “AS 13 WHERE 15 BASIS", “AS 15 WHAT IS BASIS™ and
"WHATEVER THERE K5 for resfization of Bank's dues pius intarest & costs as
talaled hereunder and wharsas consequeant upon failue 10 repay Me dues. the
undersgned 0 axercise of power confomed under Section 13(4) of the said Act
proposss io realire the Bank's dues by sals af the said praparty. The sale will ba done
by lhe undersigned through e auclion platlom provided al the ‘'Web Porlal

hittps: Vs snk net. com

Mams and address of BormewenMortgagor-

Ml's Hallo Telecoom, Prog.- M. Ashish Komar Paul

Office Address: Office st Ground fioor, Premises no. 38, RE Chatlerjes Road, PS5,
Kasha, Kolkats -TO0042, Wasl Benpgal

Residancs Address Flal at 3rd foor, Building Sonar Tor, Prems@es Mo, 40PN
Dharmatalas Road, Mouze- Kasha, Ward No 7, Kolkata- TOO04ZE, Wasl Bangad

Diabe of WPA: 27062025

Date of Dermand Nolice: 01.06.2025

Dues claimed in Demand Molice: Re. 1,50 40 326 64 (Rupses One Croos Filly Lakh
Forty Thousand Thee Hundred Twanty Six & Faisa Sicty Four only) 62 00 31.07 2025
with turthar intarast & cosls

Nate ol Possession Nofca: 17.10.202%

Dues claimed in Posse ssion Mogsoe; Rs. 1,500,480, 32664 (Riupees One Crone Fifty Lakh
Forty Thousand Three Hundred Twenty Six & Paise Socty Four cnby) as on 31.07. 2025
with furiber interesl & cosls.

Outstanding dues of Local Self Government (Froperty Tax, Water sewerage,
Ebsciricity Bills atc] - Mot Known, [Bidders are advised te asceriain the Slatutery
leabilities. Statulory Hability, il any, shall b bome by the punchasaer and the
Eank assumes no respons|bility inthis regarc.)

*  Rasarve price;

Proparty- Flat 1- Rs. 1,18, 75, 000¢-

[Rupers One Crone Exghteen Lakh Sevanty Fiee Thousand Cnby. )

Propertys Office 2- Rs 64,36 9701

[Rupesas Sidy Four Lakh Thisty Six Thousand Nine Hurdred Sevarty Onby )
= EMD:

Prapesiy- Flat 1-R=.91,.87 500

(Rupeas Elaven Lakh Eighty Sewvan Thousand Five Hundnad Ciniy. )

Proporty. Office 2- Rs.6,43 697/-

[Rupens S Lakh Farty Threa Thausand Six Hundred Minaby Sewan Only. )
= Date & Tine of auction: On 08012026 between 1100 AM to 05.00 P.M. with
auto extension of § minutes sach till sale is completed.
SubmiEsaon of anline applicalion for bd with EMD: 03.12.2025 anwands,
Lesd clate Tor submission of anfing appication Tor BID wih EMD: 07.01.2026
Bid mcrapsa semount; Rs 50,0005
Autn axbension ima: & minuias
Kriown Encumbrance if any: Mat known 1o Authorsed Officer.
Irsgpecion Dale & Tene: §3.12.2028 onwards:
DESCRIFTION OF THE IMMOVABLE PROFPERTY:
1) &l that ocne residental fat admeasunng about 1354 so.ft super buill up area on the
antire Jrd floar of G+ 1 sioried building named as Sonar Tan erectsd on land msasuring
abaul 2 Caollshs B Chiltaks 15 Sg L. lecaled al Mouzs Kasha, JL Mio 13, Khalian Mo,
1343, Dag Ko 19648, lving and silualed a1 Premises no. 40P, Dhamalala Raad
within the jrisdiction of Ward Mo, 67, Kolkata -TO0042, West Bengal,
Prapary is in ihe name ol Me, Ashish Kumar Paul,
Boundad as under
Morth- Premises Mo 40P Dharmatada Road; Sowthe Building of Smi, Pramila
Bhattacharjes; East- 12 ft. wide KhC Road; West- 16 ff. wide KMC Road;
2) AT that Dffice spaca &t massanng about 475 S0, super bUiR up srea siuated on
the graurd fioor of G+4 stored bullding named as A Tower construcied on & pleca and
parced of land measuring about 3 Cotlahs 1 Chittaks locabed at Mouza- Kasha, J L, No
12 lying and stuated al Premises Mo. 30, R.K. Chaberjee Road within the limit of
‘Waard b, 67, Kolala -7 08 E Wesl Buangal
Property ig in the name of Me. Ashish Kumar Paul,
Baounded g under
Norih- R.B. Connactor; Sauth- KMC Prameses Mo W18 BK. Chatterjes Road
East- Land and Buiding Mo, 3722 R K. Chatlenes Road; West- Vacant Land;
Mobe : As per rule 3 {§) of Security Interest | Enforcement] rules 2002 we hereby
draw your kind attention to the provisions of section 13 8} of the 3ARFAES] Act,
under which the Borrower hag the right o redeem the “Secwred Asasts” by
tandering the amaunt of dues of the secured creditor al any tima belors the dale
of publicatian of notica for public auction from public for transter by way of sala
" As ls wharg 15" As s what s, whiatewer there |5 and without Recourse. The
borrower, Mortgager and guarantors are therefors, requested to pay the antire
amount due together with asccrued interest, costs and charges. exponses
thereon and redoem the secured assets before the date of publication of notice
&5 slated hergin
The right af redempticn undeor section 13(8) of the SARFAESI Acl can anly be
axercisad befora the public auction commencas and not thareattar,

*Bark's dues have proety aver the stabulory dises.

For terms and conditons pleass visi;

https: i asnknet.com (web porsl ol e-aucton ol ssrecs provader)

Dabe: 26.11.2025 Authorised Officer
Place: Kolkata. Invdizn Overseas Bank
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